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Defective Case Register from 2024-04-26 to 2024-04-26

o Advocate for Date of

SI.NO.|Filing No Petioner/Caveator objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO

1 D-WP(C)/18573/2024 %\’?EASH KUMAR 3224'04' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

) D- PRASANTA KUMAR [2024-04- AG/CG/IT/CT/ETC.NOT FILED.

CRLMA/12001/2024 JENA 26

PRAYER NOT PROPER

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- AG/CG/IT/CT/ETC.NOT FILED.

3 CONTC/18116/2024 ADV. 6 24-LIMITATION NOT IN TIME / EXPIRED.
DELAY OF 1489 DAYS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

. D- PRAMOD KUMAR  1024-04- 8-CAUSE TITLE NOT IN ORDER.

BLAPL/12307/2024  JENA 26 Name of Trial Court mentioned in Cause Title
and Petition under Annexur-2not tally as
annexed.
6-RECEIPT SHOWING SERV.COPY TO

D- BIRAJA PRASAD  024-04- AG/CG/IT/CT/ETC.NOT FILED.

5 ABLAPL/12327/2024 INANDA 6 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-04- 14-NOT PROPERLY INDEXED.

6 D-WP(C)/18105/2024 ARUN KUMAR DAS 26
ALL ANNEXURES ARE NOT CORRECTLY
FURNISHED AND NUMBERED IN THE
PETN COPY
4-AFFIDAVIT/VERIFICATION NOT PROPER.

D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO

7 BLAPL/12609/2024 AMITABH MISHRA 6 AG/CG/IT/CT/ETC.NOT FILED.
Occupation not mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO

PIYUSH KUMAR  2024-04- AG/CG/IT/CT/ETC.NOT FILED.

8 D-WP(C)/18445/2024 MISHR A 6
OHCBAW FEE OF RS 50 /- NOT PAID

s D ABHISIDDHANTA ~ 2024-04- § 8¢ EEE SHOWING SERVLOPYTO

ABLAPL/12603/2024 [SAHOO 26 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

D- 2024-04- FURNISHED/INCORRECTLY MENTIONED

10 BLAPL/12631/2004 NIRAKARMALL

1. Prayer not furnished in proper placed in the
petition.2.Synopsis and date chart not alphabetic
paginated.
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6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
11 CONTC/18467/2024 ADV. 26 AG/CG/IT/CT/ETC.NOT FILED.
. D saraTROMAR s ERECEIT SHONING SERVCOFY 10
CRLMC/12137/2024 JENA 26 : :
D. >024.04. | 6-RECEIPT SHOWING SERV.COPY TO
13 BLAPL/12596/2024 GIRIDHARI SINGH 6 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- OHCBAM Welfare fee of Rs.50/- not paid on
4 |ABLAPL/12647/2004 ARASH BHUYAN ¢ V.nama.
6-RECEIPT SHOWING SERV.COPY TO
N D CSHIS KUMAR Dag 202404 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12470/2024 26 The date mentioned at the top and signature part
in rejection order does not tally.
o o ALTENDY e RECET SHOWING SERVCORY To
BLAPL/12569/2024 |MISHRA 26 : :
2024-04- 6-RECEIPT SHOWING SERV.COPY TO
17 D-WP(C)/18572/2024 JATADHARI BARIK 6 AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
18  |D-WP(C)/18730/2024 PRAVATKUMAR 12024-03- |3 ANSLATED COPY NOT FILED
PANDA 26
. i sk a2 on RECERTSHOWING SERVCORY o
ABLAPL/12409/2024 [PAUL 26 : :
D. 5024.04. | 6-RECEIPT SHOWING SERV.COPY TO
20 CONTC/18567/2024 ADV 26 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.04. | 6-RECEIPT SHOWING SERV.COPY TO
21 CONTC/18547/2024 ADV 26 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
22 |ABLAPL/12319/2024 PEEPAK KU SAHOO ¢
page nos.11 not neat.
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-04-
23 D-WP(C)/18376/2024 KUMAR SAHOO 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SMITA RANJAN 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
24 D-WP(C)/18653/2024 PATNAIK 26
PAGE 58 AND 217 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-04- |19-UNDERTAKING FOR NON FILING OF
25 D-WP(C)/18580/2024 [PRATIK NAYAK 26 TRANSLATED COPY NOT FILED
PAGE 14 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
D. 502404 [AG/CG/T/CT/ETC.NOT FILED.
26 ABLAPL/12640/2024 ASHOK DAS 26 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
27 D-WP(C)/17580/2024 JYOTIRMAY GUPTA [2024-04- 6-RECEIPT SHOWING SERV.COPY TO

26

AG/CG/IT/CT/ETC.NOT FILED.




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

PG. NO. 10 NOT LEGIBLE.

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
28 CONTC/18478/2004 ADV 6 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
. o jUTosn  meos|CRECEIFTSHONG SERYCOPYTO
BLAPL/12583/2024 |TRIPATHY 26 ) )
Rs. 3/- not paid in affidavit.
. © chnRA  meos S RECETT SHOWTG SERVCORYTO
ABLAPL/12389/2024 PRADHAN 26 ) )
6-RECEIPT SHOWING SERV.COPY TO
CHITTA RANJAN 2024-04-
31 D-WP(C)/18866/2024 PATTNAIK 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
37 D- JUGALA KISHORE |2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12630/2024 [PANDA 26
page no.8 not neat AND legible
6-RECEIPT SHOWING SERV.COPY TO
JITENDRA KUMAR [2024-04- AG/CG/IT/CT/ETC.NOT FILED.
33 D-WP(C)/18676/2024 MISHRA (2) 6
PAGE 67 NOT AVAILABLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
25-NAMES IN CAPITAL
DR.PURUSOTTAM [2024-04- [LETTERS/ENROLMENT
34 D-WP(C)/17925/2024 CHULI 26 NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED
LEGIBLE COPY OF PAGE 13 TO 15 TO BE
FILED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
35 D- DEBADATTA 2024-04- |STAMPED,EXECUTED,ACCEPTED.
ABLAPL/12334/2024 MOHANTY 26 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
PETITIONER being miner has deposed in
affidavit and executed in V.nama.
6-RECEIPT SHOWING SERV.COPY TO
36 D- DURLLABHA 2024-04-  AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12491/2024 |[RANJAN MISHRA |26
1. Page nos.24 , 25 not neat and legible.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
37 CONTC/18470/2004 ADV 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
33 D- ANJAN KUMAR 2024-04-  AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12537/2024 BISWAL 26

pagel5,29,35no0t neat.




6-RECEIPT SHOWING SERV.COPY TO

39 |D- ADV 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/18561/2024 26
PAGE 47 IS NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
40  |D-WP(C)/17020/2024 RUDRANARAYAN 2024-03- 1\ /. G/IT/CT/ETC.NOT FILED.
PARIJA 26
D. ~024.04. 6-RECEIPT SHOWING SERV.COPY TO
41| CONTC 185842004 ADV: » AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
CHITTA RANJAN  [2024-04-
42 | D-WP(C)/18865/2024 |5, i a 10 » AG/CG/IT/CT/ETC.NOT FILED.
5 D PRASANTA KUMAR 202404 RECHIPT SHOWING SERY COPYTO
ABLAPL/12329/2024 BARIK 26 : -
10-SUBJECT CODE NOT
ACHYUTANANDA 2024-04-
44 D-WP(C)/18652/2024 |5 o XA 1 » FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
SMITA RANJAN  [2024-04-
45 D-WP(C)/18591/2024 |5 oo » AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D TAPAS KUMAR »024-04. AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/12651/2024 ACHARYA 26 COPY OF ORDER PASSED IN CONNECTED
CRLMC 3043/2019 NOT FILED
11-NEAT,LEGIBLE ATTESTED ANNEXURES
JEEVANJYOTI 2024-04- (NOT FILED.
47 |D-WP(C)/18344/2024 |\ /=00 oy o6
PAGE 15 NOT LEGIBLE
D. ~024.04. 6-RECEIPT SHOWING SERV.COPY TO
48 | CONTC 184520004 ADV. » AG/CG/IT/CT/ETC.NOT FILED.
o D paNCHANAN  anzeas SRECHPT SHOWING SERY COPYTO
ABLAPL/12495/2024 [PANIGRAHI 26 : -
6-RECEIPT SHOWING SERV.COPY TO
so |D- SATYABRATA 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/18552/2024 MOHANTY (1) 26
DEPONENTS OCCUPATION NOT STATED
6-RECEIPT SHOWING SERV.COPY TO
MAHENDRA 2024-04-
51 |D-WP(C)/18477/2024 |\ x b SAHOO b6 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
s |D- AKSHAYA KUMAR  2024-04-
RPFAM/18406/2024 |SAHOO 26 au fee rs. 2.75 to be paid 2. CERT OF GOOD
GROUND NOT FURMISHED
BHABANI 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
53 SHANKAR
BLAPL/12332/2024 [\ <o\ RIDA 26
Petition not correctly addressed to Honble Court
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04-
>4 ABLAPL/12373/2024 DEEPAK PANDA 26 Synopsis and date chart not mentioned in the

Index.0.S.B.C,D.Fee of Rs.50/- not paid.Page
nos 10, 11 not neat.




6-RECEIPT SHOWING SERV.COPY TO

D- PRASANTA KUMAR [2024-04-
> | CONTC/18607/2024 |SATAPATHY 26 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
D- PRADEEP KUMAR  [2024-04-
56 | CRLMC/12534/2004 KHUNTIA iy TRIAL/APPELLATE COURT ORDER NOT
FILED
1.RS 50 /- HOLOGRAM NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
s D- DIPTI RANJAN 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12532/2024 BHOKTA 26 14-NOT PROPERLY INDEXED.
5024-04. | 6-RECEIPT SHOWING SERV.COPY TO
58 [D-WP(C)/18627/2024 BASUDEV BARIK |~ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JAGAMOHAN 2024-04-
59 [D-WP(C)/18687/2024 [ iy e iy AG/CG/IT/CT/ETC.NOT FILED.
5024-04. | 24-LIMITATION NOT IN TIME / EXPIRED.
60  [D-FAO/18222/2024 | ADAMALIKHAN
1.DELAY OF 42 DAYS
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
61  |D-WP(C)/18113/2024 ¥ﬁ$£ KUMAR 3224'04' APPEARING IN THE
PETITION/APPEAL/APPLICATION
PAGE 19 AND 21 NOT NEAT AND LEGIBLE
2. PARAGRAPH NO. ARE NOT FURNISHED
CORRECTLY IN THE PETN. AND
AFFIDAVIT DECLARATION
. b s aan RECHT SHOWING SERVCORY o
ABLAPL/12403/2024 CHANDRA JENA 26 : :
D. 5024-04. | 6-RECEIPT SHOWING SERV.COPY TO
63 | CoNTC/18647/2024 ADY by AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.04. | 6-RECEIPT SHOWING SERV.COPY TO
64 | CoONTC/178232024 SATYAIIT SAMAL AG/CG/IT/CT/ETC.NOT FILED.
6 |- HAREKRUSHNA  2024-04- 5 S0 ot L ED,
ABLAPL/12494/2024 DASH 26 : :
6-RECEIPT SHOWING SERV.COPY TO
D. 5024-04. | AG/CGNT/CT/ETC.NOT FILED.
66 | ABLAPL/12568/2004 PEBASIS TRIPATHY 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D. 5024.04. | 6-RECEIPT SHOWING SERV.COPY TO
67 | CoNTC/184432024 ADV: by AG/CG/IT/CT/ETC.NOT FILED.
. 0 vt CranDRA. 20201 RECET SHOWING SERVCORY o
ABLAPL/12508/2024 DORA 26 : :




5-SECOND COPY OF PETITION NOT FILED.

RANJAN KUMAR  2024-04-

69 |D-WR(C)/18725/2024 G Ay Ak 26 PUT UP FOR SR AFTER FILING OF SECOND
COPY OF BRIEF
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

70 | ABLAPL/12460/2024 PEBASISHSAMAL ¢
Name of the Deponent on affidavit not tally with
cause title.

D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO

71 CONTC/17804/2004 ADV. 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

72 D-WP(C)/18073/2024 ?IEEIOGI;I:E}VI AR 5224_04_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
LEGIBLE COPY OF PAGE 16, 17 TO BE
FILED
6-RECEIPT SHOWING SERV.COPY TO

73 |D-WP(C)/18703/2024 MANAS KUMAR 20240314 0.6 11/ T/ETC.NOT FILED.

SWAIN 26
6-RECEIPT SHOWING SERV.COPY TO
SOUMYARANJAN 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.

74 D-WP(C)/18658/2024 PRADHAN 6
PAGE 39 NOT NEAT

s D PARTHA SARATHI - 2024-04- 0l T ONOT FILED,

BLAPL/12523/2024 |DAS 26 : :
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO

76 CONTC/18117/2024 ADV 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

- D- JAGANNATH 2024-04- Il\Jl(—)IF\IF]*i:?I]:éi])EGIBLE ATTESTED ANNEXURES

ABLAPL/12594/2024 KAMILA 26 :
pagel4,15not neat. Petition not correctly
addressed to Honble Court
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
g D- PRAMOD KUMAR  1024-04- 8-CAUSE TITLE NOT IN ORDER.
BLAPL/12305/2024  JENA 26 Name of Trial Court mentioned in Cause Title
and Petition under Annexur-2not tally as
annexed.
6-RECEIPT SHOWING SERV.COPY TO
79  |D-WP(C)/18518/2024 SHISHIR KUMAR 2024-04- )/ GIT/CT/ETC.NOT FILED.
SAMAL 26
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
80 CONTC/18568/2004 ADV 6 AG/CG/IT/CT/ETC.NOT FILED.
81 D-WP(C)/18705/2024 |SUBHENDU 2024-04- |6-RECEIPT SHOWING SERV.COPY TO
KUMAR NAYAK 26 AG/CG/IT/CT/ETC.NOT FILED.




OCCUPATION OF PETNR NOT GIVEN IN
AFFIDAVIT

6-RECEIPT SHOWING SERV.COPY TO

D- ARJUNA CHARANA [2024-04-
82 | OONTC/18521/2004 | ARHER A - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED
83 ]C)£{LMC/12432/2024 f}gﬁﬁﬁ% VAR 3224_04_ 25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
1. HCBAWS OF RS. 50/- TO BE PAID. 2.
84 |D-MACA/17668/2024 E{‘:&LI? CHARAN 3224'04' SIGNATURE OF EXECUTANT IN V.NAMA
NOT TALLY WITH THE NAME IN THE
CAUSE TITLE. 3. DATE OF JUDGEMENT IN
BEING AGGRIEVED PARA NOT TALLY
WITH DATE OF JUDGEMENT VIDE ANX-1.
6-RECEIPT SHOWING SERV.COPY TO
85  |D-WP(C)/18743/2024 gi’;DOSH KUMAR 3224'04' AG/CG/IT/CT/ETC.NOT FILED.
- o vos ERECEFTSHOVNGSERCOPTO
BLAPL/12585/2024 | KAMILA 26 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o |D- SUSHANTA KUMAR 2024-04- |18-CERTIFIED COPY OF
CRLMC/12445/2024 [JOSHI 26 TRIAL/APPELLATE COURT ORDER NOT
FILED
>024.04. 6-RECEIPT SHOWING SERV.COPY TO
88 |D-WP(C)/17680/2024 SIDHARTHA DAS [/ AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
y b v konaR e ERECHET SHOWNG SERCON 10
BLAPL/12462/2024 |PANDA 26 : :
Relation not furnished in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
0 D- DY 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/17811/2024 26
PAGE 49,5051 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
D VOTIRMAYA >024-04. AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/12399/2024 |SAHOO 26 DEFICIT AUTHENTICATION FEE OF RS
6.60 /- NOT FILED
>024.04. 6-RECEIPT SHOWING SERV.COPY TO
92 D-WP(C)/18011/2024 SAIBRATA RATH AG/CG/IT/CT/ETC.NOT FILED.

26




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-

93 CONTC/17818/2024 ADV. 26 AG/CG/IT/CT/ETC.NOT FILED.
oo panon v CRECEITSIOVING SERCON 1O
BLAPL/12613/2024 |[SAHOO 26 : :

6-RECEIPT SHOWING SERV.COPY TO

o |D- TANMAYA KUMAR 002404 AG/CG/T/CT/ETC.NOT FILED.

BLAPL/12469/2024 MOHANTY 26 Age of the petitioner not tally with rejection
order.
6-RECEIPT SHOWING SERV.COPY TO
502404 [AG/CG/NT/CT/ETC.NOT FILED.

96 D-WP(C)/18374/2024 UMARANI PANDA 6 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

502404 [AG/CG/IT/CT/ETC.NOT FILED.

97 D-WP(C)/18492/2024 PITAMBAR PANDA 26
PAGE 19 ANNX 4 DATE OF ORDER NOT
TALLY WITH INDEX ANNX 4

D. 5024.04. | 6-RECEIPT SHOWING SERV.COPY TO
98 CONTC/18396/2024 ADV 26 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D. 502404 [AG/CG/NT/CT/ETC.NOT FILED.
99 BLAPL/12572/2004 LALIT SAHU 26 14-NOT PROPERLY INDEXED.
Not properly page marked.
D. 5024.04. | 6-RECEIPT SHOWING SERV.COPY TO

100 CONTC/18465/2024 ADV. 26 AG/CG/IT/CT/ETC.NOT FILED.

D. 5024.04. | 6-RECEIPT SHOWING SERV.COPY TO

101 BLAPL/12520/2024 AMITAV TRIPATHY 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

0~ D TAPAN KUMAR 02404 AG/CG/T/CT/ETC.NOT FILED.

CRLMC/12434/2024 | SWAIN 26 ADDRESS OF THE P.S NOT TALLY WITH
AFFIDAVIT
D. 5024.04. | 6-RECEIPT SHOWING SERV.COPY TO

103 CONTC/18598/2024 ADV. 26 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

104 D- AMULYA RATNA 2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

BLAPL/12456/2024 |PANDA 26 NOT FILED.
page no. 8 not neat.
18-CERTIFIED COPY OF
105 D- PRAVASH 2024-04- | TRIAL/APPELLATE COURT ORDER NOT
CRLMC/12538/2024 \CHANDRA JENA 26 FILED
o AT NARSTAN 22k SRECEITSHONTNG SERVCOPY o
ABLAPL/12331/2024 MOHAPATRA 26 : :
D. 5024.04. | 6-RECEIPT SHOWING SERV.COPY TO
107 CRLMC/12459/2024 DEEPAK KU SAHOO 26 AG/CG/IT/CT/ETC.NOT FILED.




108

D-MACA/18022/2024

KAPILA CHARAN

2024-04-

24-LIMITATION NOT IN TIME / EXPIRED.

1.DELAY OF 14 DAYS 2.COURT FEE
PAYABLE RS 899.17 NOT PAID 3.HCBA FEE

NAYAK 26 OF RS 50 /- NOT PAID 4.COURT FEE
PAYABLE ON APPEAL VALUE NOT
CORRECTLY FURNISHED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
109 D- MANOJ KUMAR 2024-04-  AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12342/2024 MOHANTY 26
. Occupation of the Deponent on affidavit not
furnished.
o P PRASANTA KUMAR 22k S RECETT SHOWTG SERVCOPY 70
ABLAPL/12430/2024 [PANDA 26 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- ANJAN KUMAR 2024-04-
111 ABLAPL/12535/2024 BISWAL 6 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
D. 5024.04. |6-RECEIPT SHOWING SERV.COPY TO
112 CONTC/18413/2024 ADV 26 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DURGESH 2024-04-
13 ID-WA/I8436/2024 |G ARAYAN RATH 126 1. DEFICIT AUTHENTICATION FEE OF RS
2.25 /- NOT FILED 2.RS 50 /- HOLOGRAM
NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
D. 5024.04. AG/CG/IT/CT/ETC.NOT FILED.
114 ABLAPL/12463/2024 BHARAT JALLI 6 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
SUSMITA 2024-04- PUT UP FOR SR AFTER FILING OF SECOND
115 |D-WP(C)/18578/2024 PATTNAIK 6 COPY
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
116 D- RAVI SHANKAR 2024-04-  AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12518/2024 |[SAMAL 26
1.Name of the petitioner on affidavit not tally
with cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
29-NAME OF THE FILING ADVOCATE NOT
MAHENDRA 2024-04- IN CAPITAL LETTERS/ENROLMENT
17 D-WP(CY1848072024 i (VAR SAHOO 126 NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
PAGE 28 NOT LEGIBLE
118 |D-WP(C)/18244/2024 JANGYA PRAKASH [2024-04- 6-RECEIPT SHOWING SERV.COPY TO
PARIDA 26 AG/CG/IT/CT/ETC.NOT FILED.




1.OCCUPATION NOT FURNISHED IN
AFFIDAVIT OF PETITION AND IA AND
PARAGRAPH OF THE PETITION IN
DECLARATION OF IA NOT CORRECT

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
19 | CONTC/18551/2004 |PREMRATGOUDA o AG/CG/IT/CT/ETC.NOT FILED.
120 |D-WP(C)/18497/2024 (QOURTMOHAN - 12024-04- 15\ Gk 90 91 TO BE FILED
RATH 26
6-RECEIPT SHOWING SERV.COPY TO
121 |D-WP(C)/18616/2024 DR, SIMANCHALLA 2024-03- 1 /0. G/IT/CT/ETC.NOT FILED.
RANIJIT 26
6-RECEIPT SHOWING SERV.COPY TO
DR. BINODA 2024-04-
122 |D-WP(C)/18440/2024 || )\ ' o MISHRA 126 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GYANALOKA 2024-04-
123 |D-WP(C)/18784/2024 |1/ 1 i Ty o6 AG/CG/IT/CT/ETC.NOT FILED.
BHABANI 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
124 SHANKAR
BLAPL/12490/2024 |0\ GURU 26
1.Page nos.15 to 18,25, 31 not neat and legible.
D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO
125 | ONTC/18469/2004 APV 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
CHITTA RANJAN  [2024-04-
126 |D-WP(C)/18867/2024 |5\ ~ro s 11 o6 AG/CG/IT/CT/ETC.NOT FILED.
DEEPALI 2024-04-
127 |D-FAO/17986/2024 |\ 11\ bATR A » AGE OF APPELLANT NOT CORRECT IN C.T
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
128 |D-WP(C)/18438/2024 |~ \ b are »
PAGE 9 TO 13 NOT LEGIBLE
o |D- GHANASHYAM h024.04. |24-LIMITATION NOT IN TIME / EXPIRED.
CRLREV/11799/2024 MUDULI 26 DELAY OF 270 DAYS
»024.04. |6-RECEIPT SHOWING SERV.COPY TO
130 |D-WP(C)/18511/2024 SARADA DASH 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
131 ]C)£{LMC 12381/2024 ];’EI(I)XT‘?{I;ESH 3224'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
s D JAIATUKESHART  2024-04- (560 i LT e NOT FILED.
ABLAPL/12614/2024 KHUNTIA 26 : :
RANJAN KUMAR  [2024-04- |PUT UP FOR S.R AFTER FILING OF 2ND
133 |D-WP(C)/18797/2024 | i 1 » COPY
6-RECEIPT SHOWING SERV.COPY TO
CHITTA RANJAN  2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
134 |D-WP(C)/18659/2024 |5 -ori s 11 »

PAGE 17 NOT NEAT




135

D-
ABLAPL/12406/2024

JYOTIRMAYA
SAHOO

2024-04-
26

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

4-AFFIDAVIT/VERIFICATION NOT PROPER.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

136 |D-WP(C)/17540/2024 | TRINATH PADHI %224_04_ 29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1. DEFICIT NOTARIAL FEE OF RS. 29/- TO
BE PAID. 2.
1-COURT FEE IS DEFICIENT.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
137 D-MACA/17672/2024 KAPILA CHARAN  2024-04- [16-PETITION/APPEAL NOT IN TIME
NAYAK 26
1. DELAY OF 49 DAYS 2. COUERT FEE RS.
1250/- TO BE PAID 3. HCBA FEE RS. 50/- TO
BE PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- |7-VAKALATNAMA NOT PROPERLY
38 | cRLMA/11995/2024 [PADMINIDASH o ¢ STAMPED,EXECUTED,ACCEPTED.
C FEE RS. 12/- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
GYANALOKA 2024-04-
139  |D-WP(C)/18791/2024 MOHANTY 6 AG/CG/IT/CT/ETC.NOT FILED.
2024-04- 6-RECEIPT SHOWING SERV.COPY TO
140 |D-WP(C)/18604/2024 IQBAL SHABIYA 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
141 D- SANJIB KUMAR 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12577/2024 BHANJADEO 26
Page no. 34 not neat.
D- ANUGRAHA 024-04- DATE OF DISPOSAL i.e. 16.12.2022 IN 1IC
142 CRLMC/12058/2024 NARAYAN 6 CASE MAY NOT BE CORRECT AS THE
SAMANTRAY CASE NO. IS IIC NO. 126/23.
D. 5024.04. |6-RECEIPT SHOWING SERV.COPY TO
143 CONTC/18602/2024 ADV. 26 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
144 D- MANORANJAN 2024-04- |19-UNDERTAKING FOR NON FILING OF
ABLAPL/12627/2024 PADHY 26 TRANSLATED COPY NOT FILED
Page nos.6 to 9 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
SANJIB KUMAR 2024-04-
145  |D-WP(C)/18702/2024 BHANJADEO 6 AG/CG/IT/CT/ETC.NOT FILED.




146

D-WP(C)/18629/2024

ACHYUTANANDA
PATTANAIK

2024-04-
26

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
147 | ABLAPL/12457/2024 [PEEPAK KU SAHOO , ¢
page no. 10 not neat.
5-SECOND COPY OF PETITION NOT FILED.
BIDYADHAR 2024-04-
148 ID-WP(C)/18684/2024 |\ 1\ \SING 26 PUT UP FOR S.R. AFTER FILING OF 2ND
COPY OF BRIEF.
o P SUITKUMAR 202404 § RECEIPT SHOWING SERYCOPY O
CRLMC/12505/2024 PATTNAIK 26 : :
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
150 |D-WA/18631/2024 KUNAL KUMAR 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 26
AU FEE RS. 2.25 NOT PAID
6-RECEIPT SHOWING SERV.COPY TO
LAXMI PRASAD  [2024-04-
151 |D-WP(C)/17987/2024 | S re s » AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
GOPAL PRASAD  [2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
152 |D-WP(C)/18111/2024 ;) o6 NOT FILED.
Page nos. 32 and 33 are not neat and legible.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
»024-04. AG/CG/IT/CT/ETC.NOT FILED.
153 |D-WP(C)/18639/2024 GUNAKAR MISHRA ) ¢ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
COURT FEE OF RS. 6/- NOT PAID.
MANOJA KUMAR  [2024-04- PARAGRAPHS OF WP ARE NOT
154 D-WP(C)/17910/2024 |t 1y 26 CORRECTLY NUMBERED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
155  |D-WP(C)/17952/2024 EEI?EGQEAN 3224'04' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
SAILESH »024.04. 6-RECEIPT SHOWING SERV.COPY TO
156 |D-WP(C)/18013/2024 (CHANDRA o6 AG/CG/IT/CT/ETC.NOT FILED.
SAMANTARAY
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH KUMAR  [2024-04-
157 |D-WP(C)/18649/2024 |7 o » AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
158 |D-WP(C)/18714/2024 gilgOK KUMAR 3224'04'
1.0CCUPATION OF PETNR NOT
FURNISHED IN AFFIDAVIT
D. »024.04. 6-RECEIPT SHOWING SERV.COPY TO
159 | ConTC/18546/2024 APV o6 AG/CG/IT/CT/ETC.NOT FILED.




160

D-MACA/18150/2024

MAHITOSH SINHA

2024-04-
26

21-STATUTORY DEPOSIT/AWARDED
AMOUNT NOT DEPOSITED.

COURT FEE PAYABLE ON THE APPEAL
VALUE NOT CORRECTLY FURNISHED

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

161 ZBL APL/12477/2004 ]S)I\?Vﬁ‘gsgg MOHAN 3224'04' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ALOK KUMAR 2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

162 ID-WP(C)/18192/2024 |\ /5y A pATR A 26 NOT FILED.

PAGE 9,11 NOT NEAT AND LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO

5 |D- CERASIS MISHRA 202404 AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/12562/2024 26 page10tol2not marked,Name of the Advocate
not in Capital Letters in Vakalatnama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

KUNAL KUMAR  [2024-04- |12-ASSESMENT SLIP NOT FILLED-IN

164  |D-WP(C)/18285/2024 SWAIN » PROPERLY.
1.PAGE 15,16,20 NOT NEAT AND LEGIBLE
4-AFFIDAVIT/VERIFICATION NOT PROPER.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

165 |[D-WP(C)/18711/2024 EE{JQEIA P.B. 3224'04' 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

PAGE 40 TO 42, 52 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
SUSHANT KUMAR [2024-04-

166  |D-WP(C)/17653/2024 PRADHAN (3) b6 AG/CG/IT/CT/ETC.NOT FILED.

o SAROLKUMAR  202¢04- S RECHER SHOWING SERCOPYTO

ABLAPL/12443/2024 PADHI 26 : :

»024.04. |6-RECEIPT SHOWING SERV.COPY TO

168 |[D-WP(C)/18592/2024 IQBAL SHABIYA o6 AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

169 |D-WA/18549/2024 EX’SEA KUMAR 3224'04' 7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

DCF RS 6/- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO

170  |D-WP(C)/18715/2024 giIgOK KUMAR 3224'04' AG/CG/IT/CT/ETC.NOT FILED.

171 D TIRTHKUMAR  2024-04- 0t ot L D,

CRLMC/12156/2024 |SAHU 26 : :

172 |D-LAA/3000/2024  [LALIT SAHU 2024-04- |1. REQUISITES FOR ISSUE OF NOTICE NOT

26

FILED 2. VALUATION OF APPEAL AND




COURT FEE PAYBLE NOT CORRECTLY
FURNISHED

6-RECEIPT SHOWING SERV.COPY TO

DR. JITENDRA 2024-04-

173 |D-WP(C)/18507/2024 KUMAR LENKA 6 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-04-

174  |D-WP(C)/17699/2024 MALLIK 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

175 |D-WP(C)/18634/2024 KARUNAKAR 2024-04- AG/CG/IT/CT/ETC.NOT FILED.

RATH 26
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

176 ]C)£{LMC 12489/2024 Eﬁ%ﬁggiDRA 3224'04' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

177 D- CHEERA RANJAN  |2024-04- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/12589/2024 [SATAPATHY 26
Page nos 6,7, 8 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

17 D- PRAMOD KUMAR  1024-04- 8-CAUSE TITLE NOT IN ORDER.

BLAPL/12304/2024  JENA 26 Name of Trial Court mentioned in Cause Title
and Petition under Annexur-2not tally as
annexed.

D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO

179 CONTC/17805/2004 ADV 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

DEBASIS 2024-04-

180 |D-WP(C)/17813/2024 PANIGRAHI 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

. D- SAMBEET 2024-04- %%;{/IE}{SI;I{/]\E%ULAR CERTIFICATE NOT

CRLMC/12114/2024 [PATTANAYAK 26 )
COPY OF ORDER PASSED IN CONNECTED
CRLMC 1481/2018 NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
182 D- SURYAKANTA 2024-04- [11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/12570/2024 |[DASH 26 NOT FILED.
pagelltol4not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
29-NAME OF THE FILING ADVOCATE NOT
MAHENDRA 2024-04- IN CAPITAL LETTERS/ENROLMENT
183 [D-WP(C)/18481/2024 \o (0 1aR SAHOO 26 NUMBER NOT INDICATED WHEREVER

SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

PAGE 26 NOT LEGIBLE




6-RECEIPT SHOWING SERV.COPY TO

CHITTA RANJAN  [2024-04-
184 |D-WP(C)/18871/2024 |5\ oy 11 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
PIYUSH KUMAR  [2024-04-
185 ID-WP(C)/18211/2024 |y ygpip 26 1. ADVOCATE WELFRE FEE OF RS 50 /- TO
BE PAID 2.PAGE 19,21,22,27,29 NOT
LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
ANAM CHARAN  [2024-04- ’
186 |D-WP(C)/18588/2024 |, \ vy o6 NOT FILED.
ANNEX 4 NOT ATTESTED 2. AFFIDAVIT
NOT PROPER IN IA 5853/24
- D ANNADASANKAR. 202604 £ RECEIER SHOWING SERYCOPY TO
ABLAPL/12573/2024 |JENA 26 : :
6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-04-
188 |D-WP(C)/18685/2024 [ /v a b NAYAK 126 AG/CG/IT/CT/ETC.NOT FILED.
o 2 oMYA atmeas {RECET SHOWNG SR COMTO
CRLMC/12360/2024 [SAHOO 26 : :
6-RECEIPT SHOWING SERV.COPY TO
DR. NIRANJAN 2024-04-
190 |D-WP(C)/18780/2024 |\ &\ 1 b6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ACHYUTANANDA [2024-04-
191 |D-WP(C)/18628/2024 [,y XA 1 b6 AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
192 ZBL APL/12561/2004 E/I%Iﬁg\?f? 3224'04' STAMPED,EXECUTED,ACCEPTED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
H.C.B.A.Welfare fund fee not paid,page33,34not
neat.
6-RECEIPT SHOWING SERV.COPY TO
193 D PRATAP CHANDRA 2024-04-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12524/2024 (CHHINCHANI 26
pagel4 not neat.
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH KUMAR  [2024-04-
194 |D-WP(C)/18667/2024 [\ i s b6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
195 |D-WP(C)/18752/2024 gﬁé\g\dAYA KUMAR 3224'04' AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/12351/2024 SARANGI 26 : :

Occupation not mentioned in the affidavit.




6-RECEIPT SHOWING SERV.COPY TO

D- LAXMINARAYAN  2024-04-
197 | A/ 19222024 Baiiy. e AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o. 502404 AG/ICG/IT/CT/ETC.NOT FILED.
198 SAMBIT BISWAL 20-VERNACULAR CERTIFICATE NOT
ABLAPL/12519/2024 26 o RNACT
199 |D- SOUMYA RANIAN - 2024-04- 0 8 0 o OTRILED,
ABLAPL/12322/2024 DAS 26 : :
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-04-
200 |D-WP(C)/18382/2024 PURERDER 2D AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
w s o RGO LD
ABLAPL/12542/2024 DAS 26 - :
P.S.CaseNo not mentioned in Cause Title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
202 |D-WP(C)/18365/2024 gﬁgg‘g)DRA KUMAR 3224'04'
1. PAGE 27,28,29,30 NOT LEGIBLE 2.
LETTER DATED 14.11.2023 UNDER ANNEX
5NOT TALLY WITH INDEX AND PARA 19
PAGE 20 OF THE WRIT PETN.
o. 02404 6-RECEIPT SHOWING SERV.COPY TO
203 | ic/1a564/2004 [DEBASIS MISHRA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH KUMAR  2024-04-
204 |D-WP(C)/18680/2024 5123 - AG/CG/IT/CT/ETC.NOT FILED.
- s o e RSOV SRR
ABLAPL/12438/2024 BEHERA 26 : :
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA KUMAR [2024-04-
206 |D-WP(C)/18530/2024 VAT B e AG/CG/IT/CT/ETC.NOT FILED.
o. 02404 6-RECEIPT SHOWING SERV.COPY TO
207 |2 T8 142004 ADV: - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
208 |D-WP(C)/18385/2024 PURERDER 2D
ANNEX 2 NOT MENTIONED IN FILE
o. 02404 6-RECEIPT SHOWING SERV.COPY TO
209 |2 /184232004 ADY - AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER,
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04-
210 ABLAPL/12511/2024 [PTTAMBAR JENA ) ¢

Occupation not mentioned in the affidavit.Page
12 not neat.Adv name not mentioned in capital
letter in affidavit.




6-RECEIPT SHOWING SERV.COPY TO

BISWA KUMAR 2024-04-
211 |D-CRLA/12497/2024 MISHRA 6 AG/CG/IT/CT/ETC.NOT FILED.
22 |- AMLAN SHAKTI  2024-04- 000 2 ot R E L ED,
CRLMC/12539/2024 [PAUL 26 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- DEEPALI 2024-04-
213 19-UNDERTAKING FOR NON FILING OF
ABLAPL/12571/2024 MAHAPATRA 26 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
214  |D-WP(C)/18642/2024 KARUNAKAR 2024-04- 1\ G/CG/IT/CT/ETC.NOT FILED.
RATH 26
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH KUMAR [2024-04-

215 |D-WP(C)/18664/2024 MISHRA 6 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
PABITRA KUMAR [2024-04-

216 |D-WP(C)/18882/2024 NAYAK 6 AG/CG/IT/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.

217 D- 2024-04-

RVWPET/12378/2024 26 1.DELAY OF 8 DAYS 2.REVIEW MAY NOT
LIE AGAINST ORDER PASSED IN CONTC
o NRANIANSINGH 22k, SRECEIFT SHOWNG SERV Py To
CRLMC/12347/2024 |(1) 26 ’ )
6-RECEIPT SHOWING SERV.COPY TO
ARJUNA CHARANA [2024-04-

219 |D-WP(C)/18176/2024 BEHERA 6 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

120 D- BIKRAM CHANDRA 2024-04- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/12473/2024 |GHADEI 26 1. SI nos. of the paragraphs of the petn. not
correct. 2.paragraphs not correctly furnished in
declaration of affidavit
6-RECEIPT SHOWING SERV.COPY TO

SATYA SMRUTI 2024-04-

221 |D-WP(C)/18674/2024 MOHANTY 6 AG/CG/IT/CT/ETC.NOT FILED.

2024-04- 6-RECEIPT SHOWING SERV.COPY TO

222 |D-WP(C)/18665/2024 JAYDEEP PAL 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

273 D- ADV 2024-04- |8-CAUSE TITLE NOT IN ORDER.

CONTC/18593/2024 ) 26
AGE OF PETNR. DIFFERS FROM THE AGE
OF DEPONENT

o D Ao nkor SRECHT SHOUTG SERVCOrYTo

BLAPL/12598/2024 [SAHOO 26 ) )

D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO

225 CONTC/17801/2024 ADV 6 AG/CG/IT/CT/ETC.NOT FILED.

226 |D-WP(C)/18675/2024 JAYDEEP PAL 2024-04- |1-COURT FEE IS DEFICIENT.

26 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1. DCF RS. 18/- NOT PAID 2. DCBA FEE RS.
50/- NOT PAID 3. PAGE 70 NOT LEGIBLE

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

227 2i3LAPL/12506/2024 ?ﬁfﬁs KUMAR 3224_04_ 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
29-NAME OF THE FILING ADVOCATE NOT

MAHENDRA 2024-04- IN CAPITAL LETTERS/ENROLMENT

228 |D-WP(C)/18484/2024 | ;N 1AR SAHOO 126 NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
PAGE 26 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO

BIDESHI KUMAR  2024-04-

229 |D-WR(C)/18641/2024 0 D> - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- GAGAN BIHARI  [2024-04-

230 20-VERNACULAR CERTIFICATE NOT
ABLAPL/12466/2024 |SINGH 26 O RNACT

ni |- IYOTIRMAYA — 2024-04- (08 8 ot o PR e D,
ABLAPL/12362/2024 |SAHOO 26 : :

2 |- DILIPKUMAR  2024-04- (08 5 ot o PR D,
CONTC/18474/2024 [PATNAIK 26 : :

»y |- PRASANNA 2024-04- 4 OO NOT FILED.
CRLREV/12548/2024 KUMAR MISHRA 26 : :
b AR rkor CRECETSIONNG SERVCORY To
ABLAPL/12465/2024 PANDA 26 : :

6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-04-

235 |D-WR(C)/18384/2024 PURERDER 2D AG/CG/IT/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.
| DELAY OF 30 DAYS 2.COURT FEE OF RS

236 |D-MACA/18014/2024 E{‘:&LI? CHARAN 3224'04' 899.17 NOT PAID 3.HCBA FEE OF RS 50 /-
NOT PAID 4.COURT FEE PAYABLE ON
APPEAL AMOUNT IS INCORRECTLY
FURNISHED
6-RECEIPT SHOWING SERV.COPY TO

SURENDRA 2024-04-
237 |D-WR(C)/18375/2024 PURERDER 2D AG/CG/IT/CT/ETC.NOT FILED.
238 D- SAROJ KUMAR  2024-04- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/12632/2024 PADHY 26 AG/CG/IT/CT/ETC.NOT FILED.




. Page n0s.20 , 21 not neat.

239

D-
ABLAPL/12588/2024

CHEERA RANJAN
SATAPATHY

2024-04-
26

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

Page no. 8 not neat.Petitioner no.1 not executed
V.nama.

240

D-
ABLAPL/12611/2024

TRILOCHAN
PANIGRAHI

2024-04-
26

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page marking not made inAnnexure - 1 as per
index.

241

D-
CRLREV/12567/2024

ASHOK KUMAR
BEHERA

2024-04-
26

3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

AU FEE RS. 6.60 NOT PAID 2. THERE ARE
RED UNDERLINES IN COPY OF ANNEX 1

242

D-
CONTC/18130/2024

ADV.

2024-04-
26

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.

1.DELAY OF 1489 DAYS 2.LEGIBLE COPY
OF PAGE 18 AND 19 TO BE FILED

243

D-WP(C)/18038/2024

MANAS RANJAN
DHAL

2024-04-
26

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

244

D-WP(C)/18277/2024

KUNAL KUMAR
SWAIN

2024-04-
26

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

1.FATHER NAME OF PETNR NO.9 NOT
MENTIONED IN C.T

245

D-
CRLMC/12405/2024

CHANDRAKANTA
NAYAK

2024-04-
26

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

246

D-
CRLMC/12525/2024

MANOJ KUMAR
PATI

2024-04-
26

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.DEFICIT AUTHENTICATION FEE OF RS
1.30 /- NOT FILED




6-RECEIPT SHOWING SERV.COPY TO

D- TAPAS KUMAR 2024-04-
247 CRLMC/12649/2024 |ACHARYA 6 AG/CG/IT/CT/ETC.NOT FILED.
o4 D- RAMAKANTA 2024-04- 4-AFFIDAVIT/VERIFICATION NOT PROPER.

ABLAPL/12545/2024 MISHRA 26 Occupation not mentioned in Affidavit.
6-RECEIPT SHOWING SERV.COPY TO

249 D- JYOTIRMAYA 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/12501/2024 |[SAHOO 26
1.Page n0.9 under Annexure-1 not available.
6-RECEIPT SHOWING SERV.COPY TO

25 - TUKUNA KUMAR  0024-04. AG/CG/T/CT/ETC.NOT FILED.

BLAPL/12526/2024 MISHRA 26 PS case number not tally with cause title and
F.I.R Copy.
6-RECEIPT SHOWING SERV.COPY TO

KRISHNA 2024-04-
251 | D-WP(C)/17958/2024 CHANDRA SAHU 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
252 |2 ANIRUDHA DAS 202404

CRLMC/12117/2024 26 COPY OF ORDER PASSED IN CONNECTED
CRLMC 2707/2017 AND 746/2020 NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-04- |24-LIMITATION NOT IN TIME / EXPIRED.

253 |CONTC/18110/2024 |TANMAY MISHRA o ¢
1.DELAY OF 1500 DAYS 2.CODE NOT
INDICATED
21-STATUTORY DEPOSIT/AWARDED

2024-04- AMOUNT NOT DEPOSITED.

254 |D-MACA/18562/2024|SOMNATH ROY 6
NAME OF OP NO.1 NOT TALLY WITH THE
V.NAMA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

755 D- PRASANTA KUMAR [2024-04-

BLAPL/12483/2024 [SAHOO 26 1. Synopsis and date chart not reflect in index.
2.Annex.1 not described in the body of the
petition.

BLAPL/12574/2024 |TRIPATHY 26 ) )
6-RECEIPT SHOWING SERV.COPY TO

ACHYUTANANDA [2024-04-
257 |D-WP(C)/18679/2024 PATTANAIK 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
258  |D-WP(C)/17866/2024 KUNALKUMAR  2024-03- 1\ ) G/T/CT/ETC.NOT FILED.
SWAIN 26
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- |10-SUBJECT CODE NOT
259 |cONTC/18663/2024 [FTTAMBAR PANDA o ¢ FURNISHED/INCORRECTLY MENTIONED
INDEX NOT CORRECTLY PAGE MARKED
6-RECEIPT SHOWING SERV.COPY TO
260 |D-WP(C)/18662/2024 ;ﬁgggiH KUMAR 3224'04' AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
261 | A BLAPL/12641/2024 AMITAV TRIPATHY [/ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
6y |P- ADV. 2024-04-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/18237/2024 ' 26
CODE WRONGLY INDICATED
26 D KULDEEP 202404 G ITICTETCNOT FILED.
ABLAPL/12621/2024 MOHANTY 26 : :
6-RECEIPT SHOWING SERV.COPY TO
264 |D-WP(C)/18673/2024 gﬁé\g\dAYA KUMAR 3224'04' AG/CG/IT/CT/ETC.NOT FILED.
265 D SANJAY KUMAR 202404 06 Cmien e NOT FILED.
ABLAPL/12482/2024 PATTANAIK 26 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
29-NAME OF THE FILING ADVOCATE NOT
266 |D-WP(C)/18486/2024 gﬁﬁiﬁ%&?{OO 3224'04' IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
»024.04. [AG/CGT/CT/ETC.NOT FILED.
267 |D-WP(C)/18249/2024 MANOJ OJHA o6 12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
6-RECEIPT SHOWING SERV.COPY TO
263 |P- SAROJ KUMAR 2024-04-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12608/2024 |PADHY 26
page mark not correctly furnished in index.
D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO
269 | ABLAPL/12330/2024 SK- MEHERULLA AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
PRAVAT RANJAN  [2024-04-
270 [D-WP(C)/18057/2024 gy pa R 26 1. DATE OF EXECUTION OF VNAMA IS
NOT FURNISHED 2. SYNOPSIS AND DATE
CHARTS ARE NOT ALPHABETICALLY
PAGINATED AND ALSO NOT MARKED IN
INDEX
6-RECEIPT SHOWING SERV.COPY TO
71 |P- RAMANI KANTA  2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12312/2024 [PATTANAIK 26
Page no 25 not neat
o D SUITKUMAR 20200 RECEITT SHOWING SERY COPY 10
ABLAPL/12514/2024 [SAHU 26 : :
»024.04. |6-RECEIPT SHOWING SERV.COPY TO
273 |D-WP(C)/18031/2024 [KANISKA RATH AG/CG/IT/CT/ETC.NOT FILED.

26




6-RECEIPT SHOWING SERV.COPY TO

274  |D-WP(C)/18077/2024 ARSHAYAKUMAR 2024-03- 1 /. G/IT/CT/ETC.NOT FILED.
SAHOO 26
s D IUGALA KISHORE 202604 £ RECEIER SHOWING SERYCOPY TO
BLAPL/12563/2024 |[PANDA 26 : :
D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO
276 | CONTC/178102004 APV b6 AG/CG/IT/CT/ETC.NOT FILED.
o D suBHENDU o204 S RECHER SHOWING SERCOPYTO
BLAPL/12578/2024 |[KUMAR PARIDA 26 : :
s D RABINDRANATHT - 202604 £ RECEIER SHOWING SERYCOPY 1O
CRLMC/12521/2024 [PRUSTY 26 : :
6-RECEIPT SHOWING SERV.COPY TO
279 |- SURYANARAYAN  2024-04- ?6G é%%ggg;ggﬁli(iTN%%EﬁnME
CRLREV/12448/2024 BISWAL 26 i
DELAY OF 134 DAYS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SAMBEET 2024-04-
280 19-UNDERTAKING FOR NON FILING OF
ABLAPL/12586/2024 PATTANAYAK 26 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
281 |D-WP(C)/18571/2024 %\’?EASH KUMAR 3224'04' AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
KAPILA CHARAN  2024-04. |16-PETITION/APPEAL NOT IN TIME
282 |D-MACA/17671/2024| 0\ 4 1o »
1. DELAY OF 36 DAYS 2. DCF RS. 699/- TO
BE PAID 3. HCBA OF RS. 50/- TO BE PAID 4.
C FEE PAYBLE NOT MENTIONED IN THE
PETN.
6-RECEIPT SHOWING SERV.COPY TO
283 |D-WP(C)/18783/2024 PRARASH RANJAN 12024-03- |\ ) G/IT/CT/ETC.NOT FILED.
BARIK 26
6-RECEIPT SHOWING SERV.COPY TO
-s4  |P- RAKESH KUMAR  2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12402/2024 MALLICK 26 14-NOT PROPERLY INDEXED.
ABLAPL/12375/2024 MOHANTY 26 : :
5 SAROJKUMAR  2024-04- [0 Cumier e NOT FILED,
CONTC/18403/2024 BHUYAN 26 : :
D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO
287 | CONTC/17830/2004 | SATYAJITSAMAL AG/CG/IT/CT/ETC.NOT FILED.
w3 D GOPAL KRUSHNA |2024-04- (6.0 mien ETCNOT FILED.
ABLAPL/12395/2024 MOHANTY 26 : :
D. 502404 |6-RECEIPT SHOWING SERV.COPY TO
289 | ABLAPL/12323/2024 PEEPAK KU SAHOOP AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- SAROJA KANTA 2024-04-
290 CRLMP/12619/2024 MANDAL 6 AG/CG/IT/CT/ETC.NOT FILED.
o o LAXMINARAYAN P26 RECEITTSHOING SERCOrY o
BLAPL/12507/2024 |PATEL 26 : :
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
292 | ABLAPL/12602/2024 SAMVIT MOHANTY |
pagel7not neat
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
D- AMIT KUMAR 2024-04-
293 BLAPL/12626/2004 | NATH 6 STAMPED,EXECUTED,ACCEPTED.
Rs. 50/- for High court welfare fund to be paid in
V. NAMA.
6-RECEIPT SHOWING SERV.COPY TO
BIPIN KUMAR 2024-04-
294  |D-WP(C)/18416/2024 NAYAK 6 AG/CG/IT/CT/ETC.NOT FILED.
DURGA PRASANNA 2024-04- [PUT UP FOR SR AFTER FILING OF SECOND
295 |D-WP(C)/17996/2024 MISHR A 26 COPY OF WP
D- 024-04- |0-RECEIPT SHOWING SERV.COPY TO
296 CONTC/18462/2004 ADV. 6 AG/CG/IT/CT/ETC.NOT FILED.
o SURANTA KUMAR 212404 ECEITT SHOWING SERCOTY o
BLAPL/12500/2024 |[PANDA 26 : :
6-RECEIPT SHOWING SERV.COPY TO
TRILOCHAN 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
298 |D-WP(C)/18354/2024 PANIGRAHI 26
PAGE MARKING NOT MADE IN ANNEX 1,2
BIRANCHI 2024-04- VALUATION OF APPEAL NOT CORRECTLY
299 |D-FAO/17974/2024 NARAYAN RATH 26 FURNISHED IN THE APPEAL
D- 024-04- |0-RECEIPT SHOWING SERV.COPY TO
300 CONTC/18399/2004 ADV 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
SUKANTA KUMAR [2024-04- ’
301 |D-WP(C)/17847/2024 MISHRA 6 NOT FILED.
NEAT LEGIBLE COPY OF PG. 17, 18, 25, 27,
28,29,30 AND 31 TO BE FILED.
D- 024-04. |0-RECEIPT SHOWING SERV.COPY TO
302 CONTC/17816/2004 ADV 6 AG/CG/IT/CT/ETC.NOT FILED.
PUT UP FOR S.R AFTER FURNISHING
2024-04- COURT FEE AND WHICH PAYABLE ON
303 |D-MACA/18515/2024|SATYABAN SAHOO 26 THE VALUATION ON APPEAL IN THE
A.MEMO
D- 024-04- |0-RECEIPT SHOWING SERV.COPY TO
304 CONTC/18541/2004 ADV 6 AG/CG/IT/CT/ETC.NOT FILED.
305 |D-WP(C)/18088/2024 |SUBHRANSU 2024-04- |6-RECEIPT SHOWING SERV.COPY TO
BHUSAN 26 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY 29-NAME OF THE FILING ADVOCATE NOT

IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER




SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

8-CAUSE TITLE NOT IN ORDER.

D- 2024-04- [FATHERS NAME OF THE OP DOES NOT

306 RPEAM/18689/2024 [PUPIPTO PANDA 1, ¢ TALLY WITH THE FATHERS NAME OF THE
PETNR FURNISHED IN THE COURT
BELOW

o D AMULYARATNA 202604 S RECEIER SHOWING SERYCOPY TO

BLAPL/12600/2024 |[PANDA 26 : :
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DURGESH 2024-04-|7-VAKALATNAMA NOT PROPERLY

308 ID-WA/IB419/2024 |0 \RAVAN RATH 126 STAMPED,EXECUTED,ACCEPTED.

1. AU FEE RS. 2.25 NOT PAID 2. RS . 50 /-
HOLOGRAM OT FILED

w0 NIAR RANIAN  2024-04- (066 ep e NOTFILED,

BLAPL/12559/2024 |SAHOO 26 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

310 |D-WP(C)/18271/2024 I;%;I&L KUMAR 3224'04' 12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
6-RECEIPT SHOWING SERV.COPY TO

H024.04. [AG/CGT/CT/ETC.NOT FILED.

311 |D-WP(C)/18247/2024 |ASISH KUMAR RAY |
1.SUBJECT CODE NOT CORRECTLY
FURNISHED 2.PAGE 18 NOT NEAT
6-RECEIPT SHOWING SERV.COPY TO

D. H024.04. [AG/CGNT/CT/ETC.NOT FILED.

312 |5l APL/12429/2004 AMITABHNAIK 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

313 |D-WP(C)/18833/2024 PRAMOD KUMAR  2024-03- |\ /. G/IT/CT/ETC.NOT FILED.

ROUT 26

D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO

314 | RLMA/12431/2004 S-S-RAY (2) o6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BIJAY KUMAR 2024-04- |18-CERTIFIED COPY OF

315 |D-WP(C)/18538/2024 g ppipp A 26 TRIAL/APPELLATE COURT ORDER NOT
FILED

D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO

316 | A BLAPL/12472/2024 ARUVEET MISHRA AG/CG/IT/CT/ETC.NOT FILED.

317 |D-WP(C)/17846/2024 |SANTOSH KU. 2024-04- |6-RECEIPT SHOWING SERV.COPY TO

NANDA 26 AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED




19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

D- PRAVASH 2024-04-
318 | A BLAPL/12408/2024 (CHANDRA JENA 26 AG/CGIT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH KUMAR  2024-04-
319 [D-WR(C)/17935/2024 AN T2 - AG/CG/IT/CT/ETC.NOT FILED.
o. >024.04. 6-RECEIPT SHOWING SERV.COPY TO
320 |00 resigseanons ADY e AG/CG/IT/CT/ETC.NOT FILED.
o. >024.04. 6-RECEIPT SHOWING SERV.COPY TO
321 | o 19550004 SAMYIT MOHANTY o/ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
322 |D-FAO/17976/2024 |B.N.SAMANTARAY 3224'04' 1.COURT FEE OF RS 12 /- NOT PAID
2 ENROLLMENT NO. AND MOBILE NO. OF
ANOTHER ADVOCATE NOT FURNISHED
IN VNAMA
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
3 |D- AMULYA RATNA  [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12338/2024 PANDA 26
1. Age of the Deponent on affidavit not tally
with cause title
>024.04. 6-RECEIPT SHOWING SERV.COPY TO
324 |D-WP(C)/18170/2024 [SEVATISOREN >/ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
325 |D-WP(C)/18611/2024 EIIALYLIP KUMAR 3224'04' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
e D Ok 1A >024-04. AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12622/2024 26 Age of the petitioner in rejection order not tally
with petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
AJAYAKUMAR  [2024-04-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
327 [D-WP(C)/18623/2024 (0% -~ AL
PAGE 20.21,23 NOT LEGIBLE
328  |D-CRP/18338/2024 gg/gg PRASAD 3224'04' GOOD GROUND CERT NOT FURNISHED




6-RECEIPT SHOWING SERV.COPY TO

D- PRAVASH 2024-04-

329 | ABLAPL/12479/2024 (CHANDRA JENA 26 AG/CGIT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

30 DoWA/IS442/2004  AMIT KUMAR 2024-04- 24-LIMITATION NOT IN TIME / EXPIRED.

NATH 26
| DELAY OF 76 DAYS 2.RS 50 /-
HOLOGRAM NOT PAID
6-RECEIPT SHOWING SERV.COPY TO
GYANALOKA 2024-04-

331 |D-WP(C)/18795/2024 [P ANALY! - AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SATYAJIT 2024-04-

332 [D-WP(CY18461/2024 [\ i itie ) e AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D . 502404 [8-CAUSE TITLE NOT IN ORDER.

CONTC/18595/2024 26 NOT CORRECTLY ADDRESSED AND AGE
OF PETNR. BE RECONCILED AS PER
AFFIDAVIT
- sy o vos SRECEFT SHOVNGSERCOPTO
ABLAPL/12437/2024 BEHERA 26 : :
s D- BIDYALOK 2024-04- 4 T O NOT FILED,
BLAPL/12605/2024 MOHAPATRA 26 : :
6 D BIBEKANANDA  2024-04- (18 5 ot b o e e i
BLAPL/12620/2024 MAHAPATRA 26 : :
7 D PRASANTA KUMAR 2024-04- (18 5 5t b ot e O
ABLAPL/12266/2024 PANDA 26 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
24-L IMITATION NOT IN TIME / EXPIRED.

g D BIBEKANANDA  [2024-04-

RVWPET/18493/2024 BHUYAN 26 | DELAY OF 831 DAYS 2.DEFICIT
AUTHENTICATION FEE OF RS 2.25 /- NOT
FILED 3.THE PETNR IS NOT A PARTY TO
THE WP(C)

o. 02404 6-RECEIPT SHOWING SERV.COPY TO

39O /85242004 ADY e AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

o. 502404 AG/ICG/IT/CT/ETC.NOT FILED.

340 o 125752004 LALIT SAHU - 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1-COURT FEE IS DEFICIENT.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

o aca ek maa KAPILA CHARAN  2024-04- 16-PETITION/APPEAL NOT IN TIME

- NAYAK 26

1. DELAY OF 44 DAYS 2. DCF RS. 699/- TO
BE PAID 3. HCBA OF RS. 50/- TO BE PAID 4.
C FEE PAYBLE NOT CORRECTLY
FURNISHED




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SURENDRA 2024-04-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
342 |D-WP(CYI8378/2024 f 1\aAR SAHOO 26 NOT FILED.
PAGE 14 NOT NEAT
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
243 |D- BYOMOKESH 2024-04-|7-VAKALATNAMA NOT PROPERLY
ABLAPL/12390/2024 |SAHOO 26 STAMPED,EXECUTED,ACCEPTED.
H.C.B.A.Welfare fund not paid.
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-04-
344 | D-WP(C)/18381/2024 | b v 'awtinn he AG/CG/IT/CT/ETC.NOT FILED.
s sousiiacyA  2uzsos. §RECEIT SHOWING SERY COPY TO
BLAPL/12591/2024 [KUMAR DASH 26 : -
o BISWARKAN 02404 S RECEIT SHOWING SERVCOPY To
CRLMC/12424/2024 [DALAI 26 : -
o D SoUMVARANIAN  20zs.04. § RECEIFT SHOWING SERY COPY TO
BLAPL/12557/2024 | DAS 26 : -
6-RECEIPT SHOWING SERV.COPY TO
g |D- PUSPAMITRA 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12394/2024 MOHAPATRA 26
Page nos 10,11,13, 14 not neat.
6-RECEIPT SHOWING SERV.COPY TO
D. »024.04. [AG/CG/NT/CT/ETC.NOT FILED.
349 | CONTC/18127/2004 APV 6 24-LIMITATION NOT IN TIME / EXPIRED.
DELAY OF 1489 DAYS
0 | BUAY KUMAR  2024-04- {00 Cnion e NOTFILED,
ABLAPL/12439/2024 BEHERA 26 : -
- BHARAT BHUSAN. 02404 S RECEIFT SHOWING SEARVCOPY To
CRLMA/11901/2024 ROUTRAY 26 : -
o D IUGALAKISHORE 02404 § RECEIFT SUOWING SERVCOPY To
BLAPL/12628/2024 [PANDA 26 : -
6-RECEIPT SHOWING SERV.COPY TO
353 |D- AKSHAYA KUMAR  [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12370/2024 |SAHOO 26
Page nos 58,59 and 61 not neat and legible.
i SATVARANIAN  2ozs04. § ECEIPT SHOWING SERY COPY TO
ABLAPL/12441/2024 MULIA 26 : -
PUT UP FOR S.R AFTER DOCUMENTS
SANTOSH KUMAR [2024-04- [UNDER ANNX 4 AND 5 ARE PROPERLY
355 |D-WP(CY17673/2024 |y yANTY 26 ARRANGED AS PER INDEX AND
AVERMENT OF WP
6-RECEIPT SHOWING SERV.COPY TO
356 |D-WP(C)/18626/2024 JAEJ{\?XA KUMAR 3224'04' AG/CG/IT/CT/ETC.NOT FILED.
o D MANAS KUMAR 02404 S RECEIFT SHOWING SERVCOPY To
ABLAPL/12580/2024 (CHAND 26 : -




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
358 | ABLAPL/12454/2024 SK- ZAFARULLA AG/CG/IT/CT/ETC.NOT FILED.
1.DEFICIT AUTHENTICATION FEE OF RS
359 |D- DR.NIRANJAN 2024-04-1.60 /- NOT FILED 2.COURT FEE OF RS 2 /-
CRLMC/12107/2024 |SWAIN 26 NOT PAID IN V.NAMA 3.PAGE 38 TO 41
NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
D- RAMESH 2024-04-
360 T RPCRL/11942/2024 |AGARWAL » AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
361 g1 APL/12496/2024 ADITIHOTA 26
Page no.8 under Annexure-1 not available.
o D AMULYARATNA  aozt04. T RECEIDT SHOWING SERVCOPY TO
CRLMC/12340/2024 [PANDA 26 : .
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
363 |D- SATRUGHNA DASH [2024-04-|10-SUBJECT CODE NOT
ABLAPL/12625/2024 [(A) 26 FURNISHED/INCORRECTLY MENTIONED
. Synopsis and date chart not filed. 2. Occupation
not furnished in affidavit.
34 D- SURYAKANTA  2024-04- 08 Ot o O FILED,
ABLAPL/12546/2024 [DWIBEDI 26 : .
6-RECEIPT SHOWING SERV.COPY TO
s CopaLkrisig  auzeas ACCOITCTETCROTILED,
CRLREV/12433/2024 NAYAK 26 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
266 |- DURLLABHA 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12492/2024 |[RANJAN MISHRA 26
Page no.12 not neat and legible.
67 - NIHAR RANIAN  2024-04- (00 S0 o OTFILED,
BLAPL/12560/2024 |SAHOO 26 : .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
368 |D-WP(C)/18475/2024 gﬁﬁiﬁ%ﬁ?{OO 3224'04' 12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
D. ~024.04. 6-RECEIPT SHOWING SERV.COPY TO
369 | CONTC 184542004 ADV- » AG/CG/IT/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.
1.DELAY OF 16 DAYS 2.COURT FEE
370 |D-MACA/18009/2024 E{‘:&LI? CHARAN 3224'04' PAYABLE RS 1399.77 NOT PAID 3.HCBA
FEE OF RS 50 /- NOT PAID 4.COURT FEE
PAYABLE ON APPEAL VALUE IS
INCORRECTLY FURNISHED
- AMULYARATNA  pozt04. S RECEIDT SHOWING SERVCOPYTO
ABLAPL/12467/2024 [PANDA 26 : .




6-RECEIPT SHOWING SERV.COPY TO

MAHENDRA 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

372 | D-WP(C)/18145/2024 | i i aatinn  he
PAGE 14 NOT NEAT AND LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO

D. »024.04. [AG/CG/NT/CT/ETC.NOT FILED.

373 | ABLAPL/12565/2024 PEBASIS TRIPATHY | 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

GYANALOKA 2024-04-

374 |D-WP(C)/18788/2024 |/ S\ 1y 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

»024.04. NUMBER NOT INDICATED WHEREVER

375 |D-WP(C)/18278/2024 |SAPAN KUMAR PAL [ SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1.ANNX 1 NOT NEAT AND LEGIBLE AND
PAGE 20 TO 23 NOT NEAT AND LEGIBLE

s6 D- GOPALKRISHNA  2024-04- 20 VERNACULAR CERTIFICATE NOT

CRLREV/12487/2024 NAYAK 26 -
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
ATUL KUMAR 2024-04- LETTERS/ENROLMENT

377 |D-WP(CYL785172024 |y ANTY 26 NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED
6-RECEIPT SHOWING SERV.COPY TO

g D- BIKASH KUMAR  1024-04. /AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/12436/2024 |DASH 26 Annexure-3 not correctly furnished in file.Date
of rejection order not correct in index.
6-RECEIPT SHOWING SERV.COPY TO

379 |D-WP(C)/18039/2024 E%}BANI SANKAR 3224'04' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

o D- PRAMOD KUMAR  024-04. /AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/12481/2024 JENA 26 COPY OF ORDER DTD 20.02.2024 PASSED
IN CRLMC 5135 OF 2023 NOT FILED
o D PRADEEP KUMAR 02404 S RECEIPT SUOWING SERVCOPY TO
ABLAPL/12471/2024 DAS 26 : -

382 [D-WP(C)/17637/2024 ULLASH CHANDRA [2024-04- |1-COURT FEE IS DEFICIENT.

MOHANTY 26 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT




NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

1. DCF RS. 1/- TO BE PAID 2. HOLOGRAM
OF RS. 50/- NOT AFFIXED

6-RECEIPT SHOWING SERV.COPY TO

D- PRASHANTA 2024-04-
383 IBLAPL/12618/2024 [KUMAR NAYAK |26 AG/CGIT/CT/ETC.NOT FILED.
11-NEAT.LEGIBLE ATTESTED ANNEXURES
NOT FILED.
M.PRATAP @ 5024-04. | 16-PETITION/APPEAL NOT IN TIME
384 D-WA/I8565/2024 PRATAPKUMAR |/ 24-LIMITATION NOT IN TIME / EXPIRED.
MOHAPATRA
61 DAYS DELAY. 2. NEAT COPY OF PG. 22
AND 58 TO BE FILED.
o. >024-04. 6-RECEIPT SHOWING SERV.COPY TO
385 | ooNTC 182352004 | ADY. ” AG/CG/IT/CT/ETC.NOT FILED.
>024-04. 6-RECEIPT SHOWING SERV.COPY TO
386 D-WP(C)/18842/2024 BISWAIIT SAHOO |/ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o D RANJAN KUMAR  h024-04. AG/CG/T/CT/ETC.NOT FILED.
CRLMC/12421/2024 INAYAK 26 | DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
5024-04. AG/CG/IT/CT/ETC.NOT FILED.
388 D-WP(C)/17091/2024 ASUTOSH SAHOO |7/ 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
o. >024-04. AG/CG/IT/CT/ETC.NOT FILED.
389 | ooNTC/I8 1212004 | ADY. ” 24-LIMITATION NOT IN TIME / EXPIRED.
DELAY OF 1489 DAYS
6-RECEIPT SHOWING SERV.COPY TO
w00 D- GOREKHANATH  [2024-04-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12446/2024 |DAS 26
Date of bail rejection order not tally with index.
6-RECEIPT SHOWING SERV.COPY TO
w0 D- DEBASISH 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12555/2024 PATNAIK 26
pagel5,20not neat.
o. >024-04. 6-RECEIPT SHOWING SERV.COPY TO
392 | QT 185452004 | ADY i AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
w03 D- JUGALA KISHORE  2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12629/2024 |PANDA 26
seal of the jail authority not legible.
394 |D-WP(C)/17582/2024 |SATYABRATA 2024-04- |6-RECEIPT SHOWING SERV.COPY TO
SATAPATHY 26 AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

395

D-WP(C)/18090/2024

RAVI SHANKAR
SAMAL

2024-04-
26

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

1. ANNEX 2 IS NOT ATTESTED AS TRUE
COPY 2. PARAGRAPHS OF WP ARE NOT
CORRECTLY NUMBERED

396

D-
CRLMP/12635/2024

KSHIROD KUMAR
ROUT

2024-04-
26

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

IDENTIFICATION TO THE DEPONENT NOT
DONE

397

D-WP(C)/18491/2024

MERUSAGAR
SAMANTARAY

2024-04-
26

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

1.DCF OF RS 2 /- TO BE PAID IN VNAMA
2.PAGE 15,16 NOT NEAT AND LEGIBLE

398

D-WP(C)/18600/2024

KARUNAKAR
RATH

2024-04-
26

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

399

D-
ABLAPL/12328/2024

PRASANTA KUMAR
BARIK

2024-04-
26

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

400

D-
BLAPL/12552/2024

GOPAL PRASAD
LAL

2024-04-
26

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

. Page nos. 20 to 26 not neat and legible.

401

D-
CONTC/18466/2024

ADV

2024-04-
26

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

402

D-WP(C)/17514/2024

SAMIR KUMAR
MISHRA

2024-04-
26

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

Page nos. 135, 136, 139, 143, 146, 163 and 165
not neat and legible.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-

403 | CONTC/18596/2004 ADV: » AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D. PRATAP KUMAR  1024-04. AG/CG/IT/CT/ETC.NOT FILED.

404 | ABLAPL/12584/2024 [RAY 26 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

SURENDRA 2024-04-

405 | D-WP(C)/18380/2024 |b 1 4 2 e o0 b6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

406 |D-WP(C)/17071/2024 Eﬁl\?giNARAYAN 3224'04' 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

RASHMI KANTA  [2024-04- |PUT UP FOR SR AFTER FILING OF SECOND

407 | D-WP(C)/18537/2024 |, "7\ pva o6 COPY

6-RECEIPT SHOWING SERV.COPY TO
GYANALOKA 2024-04-

408 | D-WP(C)/18794/2024 | T\ 1y » AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

409 | ABLAPL/12464/2024 PHARATJALLL 5 ¢
1. Annexure-2 not reflected in the petition.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

a0 P- PRASANTA KUMAR [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/12484/2024 SAHOO 26
Synopsis and date chart not mentioned in the
Index.Occupation not mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

a1l P- ADV 2024-04-

CONTC/18625/2024 ' 26 1.C.T NOT CORRECTLY ADDRESSED
2.CODE NOT INDICATED 3.PAGE A AND B
NOT SIGNED BY ADVOCATE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF

PRASANTA KUMAR [2024-04- ALL THE SIGNING ADVOCATES NOT

412 |D-WP(C)/18000/2024 |5, 'y o6 INDICATED
1.LEGIBLE COPY OF PAGE 18 TO 20 TO BE
FILED 2.SYNOPSIS AND DATE CHART ARE
NOT ALPHABETICALLY PAGINATED AND
ALSO NOT MARKED IN INDEX
6-RECEIPT SHOWING SERV.COPY TO

CHITTA RANJAN  [2024-04-

413 | D-WP(C)/18870/2024 |\ s e » AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN

414 |[D-WP(C)/18479/2024 EEANMEJAYA 3224'04' PROPERLY.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT

DURGESH 2024-04- [FILED
415 |D-WA/IB426/2024  \GARAYANRATH 26 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. NEAT COPY OF PAGE 63,64,116, 148 TO
152 TO BE FILED
v s AR s CRECEIPTSHOWING SERCONYT0

TRPCRL/11694/2024 MOHANTY 26 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

417 D- BHABANI SANKAR [2024-04-

ABLAPL/12592/2024 [DAS 26 Code not correctly in Index.Nomenclature not
correctly furnished.Occupation not mentioned in
the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SATYA RANJAN 2024-04-

418 20-VERNACULAR CERTIFICATE NOT
BLAPL/12478/2024 |MULIA 26 FURNISHED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
419 CONTC/17834/2004 SATYAJIT SAMAL 6 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
420 CONTC/18412/2004 ADV. 6 AG/CG/IT/CT/ETC.NOT FILED.
o o oA e CRECEITTSHOWING SERCONYT0

CRLMC/12386/2024 SINGH 26 ) :

- o SURAKANTA 2mkos. SRECEITSHONTNG SERVCOPY o

ABLAPL/12544/2024 DWIBEDI 26 : :

o P BISWORANIAN  2024-04 0.5/ ETCNOT FILED, |

BLAPL/12522/2024 |[SWAIN 26 : :
6-RECEIPT SHOWING SERV.COPY TO

MAHENDRA 2024-04-
424  |D-WP(C)/18147/2024 KUMAR SAHOO 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04- AG/CG/IT/CT/ETC.NOT FILED.

425 MAHES DAS 10-SUBJECT CODE NOT

ABLAPL/12427/2024 26 FURNISHED/INCORRECTLY MENTIONED

426 |D-WP(C)/17549/2024 RAMAKANTA DAS [2024-04- |6-RECEIPT SHOWING SERV.COPY TO
26 AG/CG/IT/CT/ETC.NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

D- MERUSAGAR 2024-04-
427 | CONTC/18490/2024 |SAMANTARAY 126 AG/CGIT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
428 | CONTC/18201/2024 SATYAITSAMAL ) ¢
LEGIBLE COPY OF PAGE 8 TO BE FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
10-SUBJECT CODE NOT
o D MAALL 2024-04- [FURNISHED/INCORRECTLY MENTIONED
ABLAPL/12452/2024 M4 26 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
1. code no. not furnished in cause title. 2.Rs. 50
/- High court BAR WELFARE FOND to be paid
in V. NAMA.3. page no. 13 not neatly legible
6-RECEIPT SHOWING SERV.COPY TO
0 P DY 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/18432/2024 26
PAGE 11 NOT LEGIBLE
a1 - RAJESH RANJIAN  2024-04- (08 5 ot 0o e e
BLAPL/12400/2024 |SAHOO 26 : :
6-RECEIPT SHOWING SERV.COPY TO
BHABANI AG/CG/IT/CT/ETC.NOT FILED.
432 P SHANKAR 2024-04-
ABLAPL/12335/2024 DASPARIDA 26 1. Signature of one Ajay Roy on V.nama who is
not party in the petition.
o. >024-04. 6-RECEIPT SHOWING SERV.COPY TO
433 | /124042004 PRAVASH CHJENA [/ AG/CG/IT/CT/ETC.NOT FILED.
s - PRAVASH 2024-04- S CTETCNOT FILED,
ABLAPL/12476/2024 CHANDRA JENA 126 : :
ns |- DEEPAK KUMAR  2024-04- (18 5 ot b o e e D
ABLAPL/12458/2024 |SAHOO 26 : :
6-RECEIPT SHOWING SERV.COPY TO
e D . 5024-04. AG/CG/IT/CT/ETC.NOT FILED.
CONTC/18410/2024 26 THIS CONTC PETITION IS A PREMATURE
ONE
6-RECEIPT SHOWING SERV.COPY TO
JANGYA PRAKASH [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
437 |D-WP(C)/18233/2024 (2 o -
PAGE 14,15 NOT NEAT AND LEGIBLE
. XEROX COPY OF IMPUGNED
BHARAT BHUSAN  2024-04- JUDGEMENT FILED NOT LEGIBLE 2.PUT
438 ID-MACA/I7675/2024)p ;TR AY 26 UP FOR S.R AFTER FILING OF C.COPY OF
IMPUGNED JUDGEMENT
439 |D-WP(C)/18293/2024 ARABINDA 2024-04- [23-NOMENCLATURE NOT CORRECTLY
TRIPATHY 26 FURNISHED. .




THIS MAY BE REGD AS CMP

NRUSINGH CH.  [2024-04- [PUT UP FOR SR AFTER FILING OF SECOND
440 [D-WR(C)/17929/2024 o3 > COPY OF
o. 02404 6-RECEIPT SHOWING SERV.COPY TO

44112 st10m02 ADY e AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

SUKANTA KUMAR  2024-04- :

442 [D-WP(C)/17844/2024 P AN - NOT FILED.

NEAT LEGIBLE COPY OF PAGE
14,18,19.26,31 TO BE FILED

- AR s SRECHITSIONIG SERVCORy T

CRLMC/12344/2024 PANDA 26 : :
6-RECEIPT SHOWING SERV.COPY TO

s |D- DV 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

CONTC/18240/2024 : 26
DELAY OF 10 DAYS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

445 |D-WP(C)/18716/2024 Eﬁﬁ\%&D " 3224'04' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

o b np o e SEECEITSIONIG SERVCORy T

ABLAPL/12324/2024 DAS 26 : :
N ANUGRAHA 502404 6-RECEIPT SHOWING SERV.COPY TO

447 NARAYAN AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/12343/2024 g oy n 26
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-04-

448 I BLAPL/12636/2024 |NVIRAKARMALL )¢ 1. Synopsis and date chart not alphabetic
paginated.2. Prayer not furnished in proper
placed in the petition.
6-RECEIPT SHOWING SERV.COPY TO

DEEPAK RANJAN  2024-04-

449 [D-WP(C)/18704/2024 00 B8 e AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT

D- 2024-04- [FILED

450 cREMC/1262412004 [ASTTKUMAR JENA 5 ¢
1.PAGE 16,17 NOT LEGIBLE 2.PAGE 18 NOT
AVAILABLE 3.COPY OF ORDER PASSED IN
CONNECTED CRLMC 1274/2018 AND
963/2021 NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME

D- ARUNKUMAR  [2024-04-
451 | ea83004  AOTARTA 20 1. DELAY OF 191 DAYS 2. CT OF THE

ORDER UNDER ANNEX 1 TO BE FILED
FOR BETTER REFERENCE OF THE
HONBLE COURT REG. THE OPPOSITE
PARTIES/CONTEMNORS




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL

DR.PURUSOTTAM  [2024-04- L ETTERS/ENROLMENT
452 D-WP(C)/17921/2024 | ~priyp | 26 NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED
55 - RAMANIKANTA  2024-04- (8 5ot b ot o 0
CRLMC/12551/2024 [PATTNAIK 26 - :
6-.RECEIPT SHOWING SERV.COPY TO
454 |D-WPCy18245/2004 %(I)\&AL PRASAD 3224-04- AG/CG/T/CT/ETC.NOT FILED.
PAGE 20 TO 22 NOT NEAT
6-.RECEIPT SHOWING SERV.COPY TO
SMITA RANJAN  2024-04-
455 |D-WP(C)/18587/2024 S \TTA R/ -~ AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BUUAYA KUMAR  [2024-04-
456 |D-WP(C)/18718/2024 DIAYA K -~ AG/CG/T/CT/ETC.NOT FILED.
o, 024.04. |6-RECEIPT SHOWING SERV.COPY TO
45T T 18560004 [SOBHANASAHOO 27 AG/CG/T/CT/ETC.NOT FILED.
o, 024.04. |6-RECEIPT SHOWING SERV.COPY TO
458 [ bl 12461 004 [PEBASISH SAMAL 27 AG/CG/IT/CT/ETC.NOT FILED.
o, 024.04. |6-RECEIPT SHOWING SERV.COPY TO
459 O rcs17525/004 [SATYAIIT SAMAL 27 AG/CG/T/CT/ETC.NOT FILED.
D- SAMARENDRA  2024-04-
460 o ol 186332004 IATADER 20 C.COPY OF DISMISSAL ORDER NOT FILED
024.04. |6-RECEIPT SHOWING SERV.COPY TO
461 |D-WP(C)/18509/2024 | ANIRUDHA NAYAK 20 AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o. 02404 AG/CG/IT/CT/ETC.NOT FILED.
462 |00 res1a3n0s |ADY: -~ 24-LIMITATION NOT IN TIME / EXPIRED.
DELAY OF 1490 DAYS
6-.RECEIPT SHOWING SERV.COPY TO
SANTOSH KUMAR  2024-04-
463 |D-WP(C)/18670/2024 S AN TS -~ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
sos D gﬁi&%& 2024-04- STAMPED, EXECUTED,ACCEPTED.
CONTC/18542/2024 | NDRA 26 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
LOGO IS WANTING
465 |D-MACA/17666/2024 KAPILA CHARAN _ 2024-04-|I-COURT FEE IS DEFICIENT.
NAYAK 26 7-VAKALATNAMA NOT PROPERLY

STAMPED,EXECUTED,ACCEPTED.
16-PETITION/APPEAL NOT IN TIME

1. DELAY OF 35 DAYS 2. C FEE RS. 899/- TO
BE PAID 3. HCBA OF RS. 50/- TO BE PAID 4.




C FEE TO BE PAID IN THE PETN NOT
CORRECTLU FURNISHED

6-RECEIPT SHOWING SERV.COPY TO

466 D- SAROJ KUMAR 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12633/2024 PADHY 26
1. Page nos.19 , 20 not neat.
6-RECEIPT SHOWING SERV.COPY TO
467 D- PRAVASH 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12475/2024 (CHANDRA JENA 26
Page nos. 9 to 13 not legible.
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH KUMAR [2024-04-
468 |D-WP(C)/18669/2024 MISHRA 6 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
469 ABLAPL/12453/2024 M.A.ALI 6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
470 |D-WP(C)/18449/2024 gf%NU PRASAD 3224-04- AG/CG/IT/CT/ETC.NOT FILED.
OHCBAW FEE OF RS 50 /- NOT PAID
19-UNDERTAKING FOR NON FILING OF
BIJAYA KUMAR 2024-04-
471 |D-WP(C)/18015/2024 NAYAK (3) 6 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-04- |19-UNDERTAKING FOR NON FILING OF
472  |D-WP(C)/17802/2024 DAMODAR PATRA 6 TRANSLATED COPY NOT FILED
1.DCF OF RS 6 /- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
473 D- AMIT PRASAD 2024-04- |18-CERTIFIED COPY OF
CRLMC/12527/2024 BOSE 26 TRIAL/APPELLATE COURT ORDER NOT
FILED
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
474 ABLAPL/12426/2024 MAHES DAS 6 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
475 CONTC/17845/2024 ADV 6 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
476 CONTC/18472/2024 ADV 6 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
477 BLAPL/12510/2024 SAROJ MOHARANA 6 AG/CG/IT/CT/ETC.NOT FILED.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 26-04-2024 (CASES FILED BEFORE 2024)

S
no

Filing Number

Case Number

Advocate for
Petioner/Caveat
or

Defects as per S.R.

CONTC/4196/202
3

CONTC/4196/202
3

ADV

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

CONTC/6863/202
2

CONTC/6863/202
2

BIBHUTI
BHUSAN
MISHRA

OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT AS PER RULE 3
CHAPTER 6 OF OHC
RULES

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

WP(C)/41023/202
3

WP(C)/41023/202
3

IN PERSON

OTHERS. STATE OF
ODISHA NOT
REPRESENTED
THROUGH

OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT AS PER RULE 3
CHAPTER 6 OF OHC
RULES

OTHERS. ASSESSMENT
SLIP NOT FILED
OTHERS. SYNOPSIS &
LIST OF DATES &
EVENTS NOT FILED
OTHERS. COURT FEE OF
RS 6 /- NOT PAID

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

15. ALL PAPERS NOT




PROPERLY SIGNED.

CRLMC/2140/20
22

CRLMC/2140/20
22

M.A.ALI

4.
AFFIDAVIT/VERIFICATI
ON NOT PROPER.

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

18. CERTIFIED COPY OF
TRIAL/APPELLATE
COURT ORDER NOT
FILED

19. UNDERTAKING FOR
NON FILING OF
TRANSLATED COPY
NOT FILED

BLAPL/2455/202
2

BLAPL/2455/202
2

RAJIB LOCHAN
PATTNAIK

OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT AS PER RULE
3 CHAPTER 6 OF OHC
RULES

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/IETC.NOT
FILED.






